
Writt� Amwer, 15 DECEMBER 1952 

MANSI-&JiARBA RAILWAY L1n 
.... Sul L. N. llllura: (a) Will the 

Minister of Ballways be pleased to 
state whether there ls ·&nY proPD5al to 
Improve the Railway line runnina 
from Mansi to SahaTsa (North Eastern 
Railway) in Bihar in order to extend 
lacllltiea to the pas,enrers durtnr the 
Monsoon? 

(h) If the ap.swer to part (a) above 
be ln the affirmative. what are the de­
tails of the same! 

(c) Is the 'Kursela Bridle' on the 
ume line to be expanded and improv­
ed? 

TIie DepatJ Minister of Jtailwa111 
1111d Trusport (Shrl Alacesan): (a) 
Yes. 

(b) Out of the 3 existin,i dips bet­
ween Mansi and Koparia. it is proposed 
to 1111 th·� first dip so as to enable the 
train to go up to 64 miles from Mansi 
and thus reduce the Journey to be 
covered in country boats. 

(c) There is no proposal at present 
to expen.d the Kursela Bridge. Model 
experiments are, however. being ar­
raneed with o view to Improving Its 
protection works. 

SALOONS 
631. Sbrl K. P. Trlpathl: Will the 

Mlnfst.er of Railways be pleased tn 
state: 

(a)  what is the number of saloons 
ln Assam part of the North Eastern 
Railway: 

Cb) how far these are surplus to ,..._ 
quirements of t>i" Assam part of the 
said Railway; :,n; 

(c) how far oooer class bogies are 
1n short supply ia Assam part of the 
Railway? 

The Deputy Minister of Rallwa11 
and Transport (Sbrl Ala,esan): · (a) 
There are now four bogle and sixteen 
six wheeler Inspection Carriages. 

(b) None Is surplus to requirements. 
(c) Upper class bogles a re  not in 

short supply In · Assam part of the 
North Eastern Ra!lway. 

En!KKVLAM PORT 
• m. Siar! N. P. Damodana: Will the 

Minister of Trauport be pleased tn 
state: 

(a) whether Government have at 
&117 time considered the poalbiUt)' of 
deVelopin1 a major port at Ettlkkulam 
321 PSD 

on the West Coast, north of Canna­
uore; 

(b) whether any representationa 
have been received by Government tor 
developln, Ettlkkulam Into a major 
port; 

Cc) lf the answer to part (b) aboff 
be In the affirmative, what action Gov­
ernment have taken about the repre­
aentatlons; and 

(d) whether any inveat!eations ha­
Ileen made about the oossiblltty or 
developing a major Pprt at Ettikku-· lam? 

The Deputy MIDWer of BaU­
WBJ1 and Traupon iSJirl AJacNu>: 
(a) and (b). No. 

( c )  Does not arise. 
(d) No. 

E�:PORT or RICE FROM 0RISSA 
633. Sbrl Saaranaa: Will the Minis­

ter of Pood and Asrlcalture be pleas­
ed to state: 

(a) the total quantit:es of rice ex­
ported from Orissa to each defldt State 
nt India durlnl each of the last ft ve 
:,ears; 

Cb) the total amounts oald by each 
deficit Stete as the cost of rice supplied 
to them for the same period; and 

Cc) the total amount of subsidy 
1ranted to the State of Orissa for Its 
rationed rice shops for the same 
period? 

The Minister of FOOcl BIid A,rlcul. 
ture (Shrl Kldwal): (a) A statement 
is laid on the Table o( the House. 
[See Appendix VII, annexure No. 
27.) 

(b) Information is not available. 
' (c) There is no subsidy granted to 
any state for it� rationed rice shops. 

PUL!.AMPCTA HALT 

634. Dr. Ga111radllara Siva: w;:i the 
Minister. of Rallwan be p!ea.,c·cl tn 
1tate: 

(a) whether any represent,r-.:un has 
been received to the effect that ?u!la!l'l­
peta Halt in Cuddaoah. distrkt should 
be made a re,ular station; 

(b) if the an1wer to part (a) above 
be In the affirmative what action has 
been taken in the matter; 

(c) whether any tra0\c 1urveY las 
been taken and If 10. what are the 
details of that aurve7 and the perJ .,dl 
to which It extended; 
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